
TIIE GtrUHf,TI HIGII GOURT TT G!'IITAHITI
(TTIE HIGH COURT OF ASSAM, NAGAI.,,AND, MIZORAM AND ARUNACHAL

PRADESH)

No.HG.VII-O8/2O24I18O4/A. Shri Abhijit Bhattacharyya, District & Sesslons ludge,

Darrang/tangatdoi is transferred and posted as District & sessions Judge, Hojai vice

Shri Satya Nath Sarmah already retired on attaining the age of superannuation'

Shri Bhattacharyya will hand over charge of his Court and Office to the

Additional District & Sessions Judge (FTC), Darrang, Mangaldoi and proceed to join his

new assignment immediately.

No.HC.WI-O8/2O24l1805/A. Shri Dhrupad Kashyap Das, Presiding Officer,

fnaustriat Tribunal & Labour Court, Dibrugarh, is transferred and posted as Member,

MACT Dhubri vice Smti Poli Kataki transferred.
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Shri Das will hand over charge of his Court and Office to the District & Sessions

Judge, Dibrugarh and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24l1806/A. Shri Utpal Prasad, District & Sessions Judge, Majuli, is

transferred and postei as Presiding Officer, Industrial Tribunal, Dibrugarh vice Shri

Dhrupad lGshyap Das transferred

Shri Prasad will hand over charge of his Court and Office to the Chief Judicial

Magistrate, Majuli and proceed to join his new assignment immediately.

No,HC,VII-o8/2O24l18O7/A. In anticipation of appointnent, Shri Debasish

Bhattacharjee, District & Sessions Judge, Sonitpur is recommended for appoinfnent as

Member Secretary, Assam State Legal Services Authority vice Shri Ratnadip

Bhattacharjee transferred.

Shri Bhattacharjee will hand over charge of his Court and Office to the available
senior most Officer in the station and proceed to join his new assignment immediately'

No.HC.VII-O8/2024/18O8/A. Shri Dibya Jyoti Mahanta, District & Sessions Judge,

Golaghat is transferred and posted as Principal Judge, Family Crurt No.2, Kamrup (M),

Guwahati vice Shri Rafique Ahmed Tapadar transferred.

Shri Mahanta will hand over charge of his Court and Office to the
Additional District & Sessions Judge, Golaghat and proceed to join his new

assignment immediately.

No.HC.V[-O8/2O24l1809/A. Shri Pranjal Bora, Presiding Officer, Industrial

Tribunal, Silchar, Cachar is transferred and posted as Member, MACT Nagaon vice Shri

Kalyanjit Saikia transferred.

Shri Bora will hand over charge of his Court and Office to the District & Sessions

Judge, Cachar, Silchar and proceed to join his new assignment immediately.
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I{orHC.Wr-o8/2024/1810/A. Shri Abu saleh Badrudduza Laskar, District & sessions
ludge, Dima Hasao, is transfered and posted as District & sessions Judge, sribhumi
vice Smti Roushan Ara Rahman transferred.

shri Laskar wirr hand over charge of his court and office to the avairabre senior
most officer in the station and proceed to join his new assignment immediatery.

No.HC.Ur-o8/m24lM. smu sharmira Bhuyan, District & sessions Judge,
Lakhimpur, 

-North 
Lakhimpur is transfened and posted is District a sessions:uJiej

Baksa vice Shri Naimuddin Ahmed transferred.

smti Bhuyan wirr hand over charge of her court and office to the Additionar
District & sessions Judge (FTC), Lakhimpur, North Lakhimpur and proceed to join her
new assignment immediately.

No.HC.wr-o8/2o24lr812/A. shri Aminur Rahman, speciar Judge, c.B.I, Additionar
Court No.3, Guwahati is transferred and posted as principal Judge, Family CouG
Barpeta vice Shri Jaspal Singh transfened.

shri Rahman wirr hand over charge of his court and office to the District &
Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.

No.Hc.vu-08/2024l18r3/A. smti shabnom choudhury, District & sessions Judge,
Bajali is transferred and posted as Member, MACT, Amingaon vice smti Munmun B.
Sarma already released from service on voluntary retirement.

smti choudhury wirr hand over charge of her court and office to the avairable
senior most officer in the station and proceed to join her new assignment immediately.

No.HC.VII-O8/2O24I1814/A. Shri Chatra Bhukhan Gogoi, Registrar (Vigilance),
Gauhati High Court, Guwahati is transferred and posted as Special Judge, C.B.I &
N.I.A, Assam, Guwahati vice Shri Sanjeev Kumar Sharma already transfurred.

shri Gogoi will hand over charge of his ofnce to the Registrar General, Gauhati
Hlgh CouG Guwahati and proceed to join his new assignment immediately.

No.Hc.vrr-o8/2o24l1815/A. shri paban chandra Kalita, District & sessions Judge,
Dhubri is transferred and posted as Special Judge, C.B.I, Additional Court No. 2,
Guwahati vice Shri Puush Pratim Bairagi transferred.

shri Kalita will hand over charge of his court and office to the Addiuonal District
& Sessions Judge, Dhubri and proceed to join his new asslgnment immediately.

No.HC.wr-o8/2o24lr8r6/A. smu Roushan Ara pahman, District & sessions Judge,
sribhumi is transferred and posted as District & Sessions Judgg Bajari vice smti
Shabnom Choudhury transferred.

smti Rahman wifl hand over charge of her court and office to the avairabre
senior most officer in the station and proceed to join her new assignment immediately.
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No.HC.VII-O8/2O24I1817/A. Shri Dipankar Bora, District & Sessions Judge,

nnsukia is transferred and posted as District & Sessions Judgg Dima Hasao vice Shri

Abu Saleh Badrudduza Laskar transferred.

Shri Bora will hand over charge of his Court and Office to the Additional District
& Sessions Judge (FTC) No. 2, Tinsukia and proceed to join his new assignment
immediately.

No.HC.VU-O8/2O24I1818/A. Shri Naimuddin Ahmed, District & Sessions Judge,
Baksa,Mushalpur is transferred and posted as Principal Judge, Family Court, Nalbari vice
Smti Mallika Dutta already transferred.

Shri Ahmed will hand over charge of his Court and Office to the available senior
most Officer in the station and proceed to join hls new assignment immediately.

No,HC.VU-O8/2O24I1819/A. Honble the Chief Justice of the Gauhati High Court, in
exercise of the powers conferred under Article 229 of the Constitution of India, has
been plmsed to appoint Shri Romen Baruah, an Officer in Grade I of Assam ludicial
Services presently posted as District & Sessions Judge, Morigaon as Registrar
(Vigilance), in the Principal Seat of the Gauhati High Crurt, Guwahati in his Grade pay
and other allowan@s as admissible under the rules with effect from the date of
assuming charge, vice Shri Chatra Bhukhan Gogoi transferred.

Shri Baruah will hand over charge of his Crurt and Office to the Additional
District & Sessions Judge, Morigaon and proceed to join his new assignment
immediately.

No.HC.VU-O8/2O24I182O/A. Smti Kanchan Newar, Secretary,Gauhati High Court
Legal Services Committee is transferred and posted as Member,MACT No. 3,Kamrup
(M),Guwahati vice Shri Sujit Kumar Ghosh transferred.

SmU Newar will hand over charge of her Office to the Registrar General,Gauhati
High Court and join her new assignment immediately.

No.HC.VII-O8/2O24I1821/A. Shri Kaushik Hazarika, District & Sessions Judge,
Dhemaji,is transferred and posted as District & Sessions Judge, Sonitpur vice Shri
Debasish Bhattacharjee transferred.

Shri Hazarika will hand over charge of his Court and Office to the Chief Judicial
Magistrdte, Dhemaji and proceed to join his new assignment immediately.

No.HC.V[-O8/2O24I1822/A. Shri Pijush Pratim Bairagi, Special ]udge, C.B.I,
Additional Court No. 2, Guwahati is transferred and posted as District & Sessions Judge,
West Karbi Anglong, Hamren vice Shri Bablu Sutradhar transferred.

Shri Bairagi will hand over charge of his Court and Office to the District &
Sessions Judge, lGmrup (M), Guwahati and proceed to ioin his new assignment
immediately.
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No.Hc.vH-08/2024ll82it/A. smti pori Kataki, Member, MACT, Dhubri is transferred
and posted as District & Sessions ludge, Lakhimpur, North Lakhimpur vice Smti
Sharmila Bhuyan transferred.

smti Kataki wirr hand over charge of her court and office to the Additional
District and sessions Judge, Dhubri and proceed to join her new assignmeni
immediately.

No.HC.VII-O8/2O24I1824/A. Shri Kalyanjit Saikia, Member, MACT, Nagaon is
transferred and posted as District & sessions Judge, Dhemaji vice shri Kaushik Hazarika
tra nsferred.

shri saikia will hand over charge of his court and office to the District &
Sessions ludge, Nagaon and proceed to join his new assignment immediately.

N..HC.VU-O8/2O24I1825/A. Shri Rafique Ahmed Tapadar, principal Judge, Family
court No.2, Kamrup (M), Guwahati is transferred and posted as District & Sessions
Judge, Golaghat vice Shri Dlbya Jyoti Mahanta transfened.

Shri Tapadar will hand over charge of his Crurt and ffice to the principal
Judge, Family Court No. 1, Kamrup (M), Guwahati and proceed to join his new
assignment immediately.

Alo.Hc.wr4r8/2o24/r926/A. shri Babru sutradhar, District & Sessions Judge, west
Karbi Anglong, Hamren is transfened and posted as District & sessions Judge, Dhubri
vice Shri Paban Chandra Kalita transferred.

shri sutradhar will hand over charge of his court and office to the chief Judicial
Magistrate, west Karbi Anglong, Hamren and and proceed to join his new assignment
immediately.

No.tlc.vlr-o8/2o24l1827/A, In anticipation of his release ftom the Assam state
Legal services Authority by the Government, shri Ratnadip Bhattachadee, Member
Fcretaryr. rysam state Legal services Authority is transferred and posted as District &
Sessions Judge, Darrang vice Shri Abhijit Bhattacharyya transferred.

shri Bhattacharyya wirr hand over charge of his office to the under secretary,
Assam state Legal services Authority and proceed to join his new assignment
immediately.

!g.H9J4L0842024/1828/A. Shri Jaspat Singh, principat Judge, Famity Court,
Barpeta is transferred and posted as District & sessions :uoge, Majuti vice sirri utpa'i
Prasad transferred

Shri singh will hand over charge of his court and office to the District &
Sessions Judge, Barpeta and proceed to join his new assignment immediately.

y:?H:C,W-Og/nr4/IOrgA.Shri Sujit Kumar Ghosh, Member, MACT No.3, Kamrup
(M), Guwahati, is transferred and posted as Member, MACT, Barpeta vice Slrri rridib
Kumar Bhattacharjee already retired on attaining the age of superannuation.
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Shri Ghosh wi, hand over charge of his court and office to the Member, MAcrNo.2, Kamrup (M), GuwahaU and proc&d to loin t ii n"*iJgnment immediatety.

lorHC.EI-98/rOr4l1M . Smti Farhana Suttana, Additionat District & SessionsJudge, Bilasipara, Dhubri is transrerreo and po$J;; -Dlstria 
& sessions Judge,Morigaon vice Shri Romen Baruah transferred.

smu surtana wi, hand over charge of her court and office to the AdditionarDistrict & sessions Judgg Dhubri and pro&ed to ioiniui n"*-"ssignment immediatery.

llg++r-o8{?o24lr831/A. smti Fashmita Das, Additionar sessions Judge-cum-special Judge, Pocso, Barpeta is transferled ara post"air-oirtria a Grio#irfr",Tinsukia vice Shri Dipankar Bora transferred.

smti Das wi hand over charge of her court and office to the District & SessionsJudge, Barpeta and proceed to join lier new assignment immediately.

No.!1C.VII:O81?Or4 /lB In exercise of the power conferred under Sub-Section (2) of Section 8 of the Bharatiya Nagarik'suraksha Sanhita, ZOZS, if,.
High court is pleased to appoint the foflowing o-fficers as the sessions :u'oges oi the
sessions Division/iurisdiction with Head-quarteis as shown berow agEinst theiinames to
exercise such powers within the rocar rimits of their respective iurisdicion with effiect
ftom the date of assuming charge as such:-

sl.
No.

Name of the Officers Sessions
Division

Head-quarters/
Station

1 Shri Pijush Pratim Bairagi West Karbi
Anglong

Hamren

2 Smti Poli Kataki Lakhimpur North Lakhimpur
3 Shri Saikia Dhemaji Dhemaji
4 Shri Rafi Ahmed Ta Golaghat G hat
5 Shri Ratnadi Bhattacha ee Darra Ma ldoi
6. Shri Ja tsi Majuli Majuli
7 Smti Farhana Sultana Morigaon
8 Smti Rashmita Das nnsukia Tinsukia

No.HC.vIr-O8/2024l1833/A. shri Joydev Koch, Additional District & sessions (FTc),
Kokrajhar is transferred and posted as secretary, Gauhati High court Legal Services
Committee vice Smti Kanchan Newar transferred.

shri Koch will hand over charge of his court and office to the District & sessions
Judge, Kokr{har and proceed to join his new assignment immediately.

No.Hc.vlr-o8/2o24l1834/A. smu Gitati Rabha, Additionat District & sessions Judge
(FTC), Karbi Anglong, is transferred and posted as Special Judge, C.B.I Additional Couft
No.3, Guwahati vice Shri Aminur Rahman transferred.

Smti Pabha will hand over charge of her Court and Office to the District &
Sessions Judge, Karbi Anglong and proceed to join her new assignment immediately.
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No.HC.VII-08/2O24I1835/A. Dr. Mahmud Hussain Barbhuiya, Additional District &

sessions Judge, Hailakandi is transferred and posted as Additional sessions Judgecum-

Special Judge, POCSo, Tinsukia vice Smti Chitra Rani Saikia transferred

Dr.BarbhuiyawillhandoverchargeofhisCourtandofncetotheDistrict&
Sessions Judge, Hailakandi and proceed to ioin his new assignment immediately'

No.HC.VII-o8/2o24l1836/A. Shri Bhupen Kumar Nath, Additional District &

sessions Judge, Abhayapuri, Bongaigaon is transferred and posted as Mditional Distrlct

& Sessions Judge No. 2, Nagaon vice Shri Nilkamal Das transferred.

shri Nath will hand over charge of his court and office to the District & sessions

ludge, Bongaigaon and proceed to join his new assignment immediately.

No.HC.VII-o8/2024l1837/A. Smti Ipsita Borthakur, Additional Sessions Judge-cum-

Special ludge, POCSO, Nagaon is transferred and posted as Additional District &

Sessions Judge, Hailakandi vice Dr. Mahmud Hussain Barbhuiya transferred.

Smti Borthakur will hand over charge of her Court and ffice to the District &

Sessions Judge, Nagaon and proceed to join her new assignment immediately.

No.HC.VII-O8/2O24I1838/A. Smti Tripti Ari, Additional District & Sessions Judge,

FTC, Sribhumi is transferled and posted as Additional Sessions Judge-cum-Special

Judge, POCSO, Barpeta vice SmU Rashmita Das transferred.

Smti Ari will hand over charge of her C-ourt and Office to the available senior

most Officer in the station and proceed to join her new assignment immediately.

No,HC.VII-O8/2O24I1839/A. Smti Chitra Pani Saikia, Additional Sessions Judge-

cum-Special Judge, POCSO, 'l'insukia is transferred and posted as Additional Sessions

Judge<um-Special Judge, POCSO, Nagaon vice Smti Ipsita Borthakur transftrred.

Smti Saikia will hand over charge of her Court and Office to the Mditional
District and Sessions Judge (FfO No. 2, Tinsukia and proceed to join her new

assignment immediately.

No.HC.VU-O8/2o24l18rtO/A, Shri Nilkamal Das, Additional District & Sessions

ludge, No. 2, Nagaon is transfierred and posted as Additional District & Sessions Judge,

Abhayapuri, Bongaigaon vice Shri Bhupen Kumar Nath transferred.

Shri Das will hand over charge of his Court and Office to the Disrid & Sessions

Judge, Nagaon and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24l1841/A, Shri Mridul Kumar Saikia, Additional District &
Sessions Judge, Dibrugarhis transfurred and posted as Additional District & Sessions

Judge, FTC, Sribhumi viae Smti Tripti Ari transferred.

Shri Saikia will hand over charge of his C-ourt and Office to the District and

Sessions Judge, Dibrugarh and proceed to join his new assignment immediately.
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No.HC.Wr-o8/2024l1842/A. Shri Rupak Rajarq Additionar District & sessions
Judge, chirang is transfened and posted as Additional District & sessions Judge,
Dibrugarh vice Shri Mridul Kumar Saikia transferred.

Shri Rajak wi hand over charge of his court and oflice to the District ard
Sessions Judge, Chirang and proceed to join his new assignment immediately.

No.HC.VU-O8/2024l184ir/A. shri Rana Dutta, Additionar District & sessions Judge
is transfened and posted as Additionar District & sessions Judge, Birasipara, Dhubri vice
Smti Farhana Sultana transfened

shri Dutta will hand over charge of his court and office to the avairabre senior
most Officer in the station and proceed to join his new assignment immediately.

NgJli.UI-O8:/2O24lf844lfk Shri Shakti Sharma, Civit Judge(Sr. Div), Dhubri is
transferred and posted as civil Judge (sr. Div),Hailakandi vice shri Kiran Gl Baishnab
tra nsferred.

shri sharma wirr hand over charge of his court and office to the Additionar
District & Sessions ludge, Dhubrl and proceed to join his new assignment.

!9JlC4trLQ8/?O24l18a5/A. Shri Imdad Ahmed, Chief Judiciat Magistrate, Natbari
is transfen€d and posted as secretary, District Legal services Authority, Baksa vice smu
Monoshreeporna Khound transferred.

Shri Ahmed will hand over charge of his Court and Office to the District &
Sessions Judge, Nalbari and proceed to join his new assignment immediately.

No!HC.VU-O8/2024 /1846/A. Shri Kiran Lal Baishnab, Gvil Judge(Sr. Div),
Hailakandi is transferred and posted as secretary, District Legal services Authority,
Jorhat vice Shri Devojyou Bhuyan transferred.

Shri Baishnab will hand over charge of his Court and Office to the District &
Sessions Judge, Hailakandi and proceed to join his new assignment immediately.

No.HC.VII-O8/2024l1847/A. Smti Shivani Handique, Research Officer,Judicial
Academy, Assam is transfened and posted as Civil Judge(Sr. Div) No. 1, Kamrup(M),
Guwahati vice Shri Nurjamal Haque already transferred.

Smti Handique will hand over charge of her Ofnce to the Director, Judicial
Academy, Assam and proceed to join her new assignment immdeaitely.

No.HC.UI-O8/2O24I18/I8/A. Shri Pranab Sarma, Chief Judicial Magistratg Nagaon
is transferred and posted as Secretary District Legal Services Authority, Hailakandi vice
Shri Bidyabrata Acharyya tra nsferred.

Shri Sarma will hand over charge of his Court and Office to the District &
Sessions Judge, Nagaon and proceed to join his new assignment immediately.

No.HC.UI-O8/2O24I1849/A. Shri Ankur Bhuyan, Secretaryrum-Registrar, Office of
the Lokayukta, Assam is transferred and posted as Chief Judicial Magistrate, Sontipur
vice Dr. Chetana Khanikar transferred.

a5

PaEe 7 of 29



Shri Bhuyan will hand over charge of his Office to the Upa-Lokayulda' Assam

and proceed to join his new assignment immediately'

No.HC.VII-O8/2024l1850/A. Smti Barnani Goswami, chief Judicial Magistrate-cum-

tr :rage (sr. Dir), B"j.ti i. t ursferred and posted as Gvit Judge (sr.Div),Lakhimpur,

North La-khimpur viie Smti Priyanka Hazarika Nair transferred'

Srnti Gosuami will hand over charge of her Court and ffice to the Sub

Divisional Judicial Magistrate (M), Baiali and proceed to join her new assignment

immediatelY.

No.Hc.vII-o8,2024,1851/A.ShriNaguibAhmed,.chief]udicialMagistrate,
@asCivilJudge(Sr.Div)No'3,Kamrup(M)viceshri
Panjan Brahma tra nsferred.

ShriAhmedwillhandoverchargeofhisCourtandofficetotheAdditional
District & sessions ludge, Golaghat and proceed to join his new assignment

immediately.

No.HC.VII-o8/2o24l1852/A. smti Moitri Dekadoloi, Civil Judge (Sr.Div), No'l,
cachar is transfered and posted as chief ludicial Magistrate, Tinsukia viae smti Bichltra

Dutta transferred.

Smti Dekadoloi will hand over charge of her Crurt and Office to the District &

Sessions Judge, Cachar and proceed to join her new assignment immediately.

No.HC.uI-O8/2024r1853/A' Shri Ajoy Basumatary, Joint Secretary, Government of
Assam, Judicial Departnent, Dispur, Guwahati is transferred and posted as Counsellor,

Family Court, Barpeta vice Smti Bamali Sarmah transfened.

Shri Basumatary will hand over charge of his OfEce to the L.R-cum-

Commissioner and Secretary to the Government of Assam, ludicial Department, Dispur

and proceed to join his new assignment immediately.

No.HC,VII-O8/2O24I1854/A. Shri Motilal Das, Civil Judge (Sr.Div),

Sonitpur,Tezpur,is transhnEd and posted as Chief ludicial Magistrate, Cachar vice Shri

Dimbeswar Taye transferred.

Shri Das will hand over charge of his Court and Office to the available senior

most OfEcer available in the station and proceed to ioin his new assignment

immediately.

No.HC.vII-o8/2o24l1855/A. Shri Panjan Brahma, Civil Judge (Sr.Div) No.3,

Kamrup (M), Guwahati, is transferred and posted as Chief Judicial Magistrate, Sivasagar

vice Shri Pajesh Bodo transferred.

Shri Brahma will hand over charge of his Court and Office to the District &

Sessions Judge, lGmrup (M), Guwahati and proceed to join his new assignment

immediately.

No.HC.VU-O8/2O24I1a56/A. Hon'ble the Chief Justice of the Gauhati High CouG in

exercise of the powers conferred under Article 229 of the C-onstitution of India, has
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been pleased to appoint SmtiPronita Morang, an Officer in Grade II of Assam Judicial

Services presenuy posted as Deputy Secretary, Assam State Legal Servi{:es Authority as

Joint Registrar (Vigilance), in the Principal Seat of the Gauhati High CouG Guwahati in

her Grade pay and other allowances as admissible under the rules with effect from the

date of assuming charge, vice Smti layashree Bora transferred.

Smti Morang will hand over charge of her Office to the Under Secretary, Assam

State Legal Services Authority aM proceed to join her new assignment immediately.

No.HC.VII-08/2O24l1857/A. Dr. Chetana Khanikar, Chief Judicial Magistrate,
Sonitpur, Tezpur, is transferred and posted as Civil Judge (Sr.Div), Jorhat vice Smti
Dubori Dutta transferred.

Dr. Khanikar will hand over charge of her Court and OfEce to the available

senior most Officer in the stntion and proceed to join her new assignment immediately.

No.HC.VII-O8/2024I1858/A. Shri Rajesh Bodo, Chief ludicial Magistrate, Sivasagar,
is transferred and posted and posted as Secretary, District Legal Services Authority,
lGrbi Anglong vice Shri Iqbal Alam Fanaji transferred.

Shri Bodo will hand over charge of his Crurt and Office to the District & Sessions

Judge, Sivasagar and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24I1859/A. Shri Rahul Mehdi, Civil Judge (Sr.Div), Nalbari,is
transferred and posted and posted as Secretary, Distrlct Legal Services Authority,
Udalguri vice Smti Sabita Bharadwaj uansftrred.

Shri Mehdi will hand over charge of his Court and Office to the District &
Sessions Judge, Nalbari and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24I186O/A. Smti Bichitra Dutta, Chief Judicial Magistrate, Tinsukia
is transfened and posted as Civil Judge (Sr.Div),Nalbari vice Shri Rahul Mehdi
tra nsferred.

Smti Dutta will hand over charge of her Court and Office to the Additional

District & Sessions Judge, (FTC) No.2, l]nsukh and proceed to join her new assignment

immediately.

No.HC.VII-O8/2O24I1861/A. Smti Subhadra Acharyya, Chief Judicial Magistrate,
Hailakandi is transferred and posted as Civil Judge (Sr.Div) No.l, Cachar, vice Smti
Moitri Dekadoloi transferred.

$nti Acharyya will hand over charge of her Court and Office to the District &

Sessions Judge, Hailakandi and proceed to join her new asslgnment immediately.

No.HC.WI-O8/2O24I1862/A. Shri Forhan Uddin Choudhury, Secretary, District
Legal Services Authority, Tinsukia is transfened and posted as Chief Judicial Magistrate,
Nalbari vice Shri Imdad Ahmed transferred.
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shri choudhury wirl hand over charge of his office to the Additionar District &
Sessions Judge, (FTC) No.2, Tinsukia and proceed to join his new assignment
immediately.

No.HC.VU-O8/2O24I1863rA. Smti Monoshreeporna Khound, Secretary, District
Legal Services Authority, Baksa is transferred and posted as chief Judicial Magistrate,
Nagaon vice Shri Pranab Sarma transfened.

Smti Khound will hand over charge of her Office to the available senior most
Officer in the station and proceed to join her new assignment immediately.

No.HC.VII-O8/2024I1864/A. Smti pompy Chakavarty, Additionat Chief Judiciat
Magistrate, Sonitpur, Tezpur is transfened and posted as Secretary, District Legal
Services Authority, Biswanath Chariali vice Smti Arunima Sonowal transferred.

Smti Chakravarty will hand over charge of her Court and Office to the available
senior most Officer in the station and proceed to join her new assignment immediately.

No.HC.VII-08/2O24I1865/A. Shri Dimbeswar Taye, Chief Judiciat Magistrate,
Cachar is transfened and posted as Secretary, District Legal Services Authority, tnsukia
vice Shri Forhan Uddin Choudhury transferred.

Shri Taye will hand over charge of his Court and Office to the District & Sessions
Judge, Cachar and proceed to join his new assignment immediately.

No.HC.V[-O8/2O24I1866/A. Smti Jayashree Bora, Joint Registrar (Mgilance),
Gauhati High Court, Guwahati is transferred and posted as Joint Registrar
(Recruitrnent), Gauhati High Court, Guwahau vice Dr. pooja Sinha transferred.

Smti Bora will hand over charge of her Office to the Registrar General, Gauhati
High CouG Guwahati and join her new assignment immediately.

llo,HC.VII-O8/2O24l1867/A. Dr. Pooja Sinha, Joint Registrar (Recruitnent),
Gauhati High Court, Guwahati is transferred and posted as Research Officer, Judicirl
Academy, Assam vice Srnti Shivani Handique transferred.

Dr. Sinha will hand over charge of her Office to the Registrar General, Gauhati
High CouG Guwahati and proceed to join her new assignment immediately.

No.HC.WI-O8/2O24I1868/A. Smti Priyanka Hazarika Nair, Civil Judge, (Sr.Div),
Lakhimpur, North Lakhimpur is transferred and posted as Chief Judicial Magistrate,
Golaghat vice Shri Naguib Ahmed transfened.

Smti Nair will hand over charge of her Court and Office to the Addiuonal District
& Sessions Judge, (FTC), Lakhimpur andproceed to join her ner/ assignment
immediately.

No'HC.vrr-o8/2o24l1869/A. smti Juma sinha, Additional chief Judiciat Magistrate,
Dhemaji, is transferred and posted as chief Judicial Magistrate, Hailakandi vice smti
Subhadra Acharyya tra nsferred.

Smti Sinha will hand over charge of her Court and Office to the Chief Judicial
Magistrate, Dhemaji and proceed to join her new assignment immediately.

Page 10 of 29



No.HC.WI-O8/2O24I187O/A. Smti Dubori Dutta, Gvil Judge (Sr.Div), lorhat, is

transferred and posted as Deputy Secretary, Assam State Legal Services Authority vice

Smti Pronita Morang transferred.

Smti Dutta will hand over charge of her Court and Office to the District &
Sessions Judge, Jorhat and proceed to join her new assignment immediately.

No.HC.V[-O8/2o24l1871/A. Shri Sandeep Kaushi( Chief ]udicial Magistrate,
Sribhumi is transferred and posted as Secretary, District Legal Services Authority, Majuli

vice Smti Saraswati lohori Padun transferred.

Shri Kaushik will hand over charge of his Court and Office to the available senior
most Officer in the station andproceed to join his new assignment immediately.

No.HC.VII-O8/2O24l1872/A. Shri Surajit Baruah, Additional Chief ludicial
Magistrdte, Dhubri is transferred and posted as Additional Chief ludicial Magistrate,
Danang vice Smti Sushmita Borpujari transferred.

Shri Baruah will hand over charge of his Court and Office to the Chief Judicial

Magistrate, Dhubri and proceed to join his new assignment immediately.

No.HC.VU-O8/2O24l1873/A. Shri Baloram Kshetri, Additional Chief Judicial

Magistrater Baksa is transferred and posted as Chief Judicial Magistrate, Kamrup (M),

Guwahati vice Smti Kangki Rani Deka transferred on promotion.

Shri Kshetri will hand over charge of his C.ourt and Offce to the available senior
most Ofiicer in the station and proceed to ioin his new assignment immediately.

No.HC.VU-O8/2024 /1874/A. Smti Surajita Trivedy, Additional Chief Judicial

Magistrate, Golaghat is transferred and posted as Additional Chief Judicial Magistrate,
Dhubri vice Shri Surajit Baruah transferred.

Smti Trivedy will hand over charge of her C-ourt and Office to the Additional
District & Sessions Judge, Golaghat and proceed to join her new assignment
immediately.

No,HC.VII-08/2024I1875/A. Shri Bidyabrata Acharyya, Secretary, District Legal

Services Authority, Hailakandi is transferred and posted as Chief ludicial Magistrate,
Sribhumi v'rce Shri Sandeep Kaushik transferred.

Shir Acharyya will hand over charge of his Office b the District & Sessions

Judge-cum{hairman, Disffict Legal Services Authority, Hailakandi and proceed to join

his new assignment immediately.

No.HC.WI-O8/2o24l1876/A. Shri Devojyoti Bhuyan, Secretary, District Legal

Services Authority, Jorhat is transferred and posted as Joint Secretary, Government of
Assam, Judicial Departrnent, Dispur vice Shri Ajoy Kumar Basumatary transferred.

Shri Bhuyan will hand over charge of his Office to the District & Sessions Judge-
cum-Chairman, District Legal Services Authority, Jorhat and proceed to join his new

assignment immediately.
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No!Hq.VII-qp/2024l1877lA. Smti Sangita Hatoi, Secretary, District Legat Services
Authority, Nalbari is transfurred and posted as secretary-cum-Registrar, office of the
Lokayukta vice Shri Ankur Bhuyan transferred.

Smti Haloi will hand over charge of her Office to the District & Sessions Judge-
cum-chairperson, District Legal services Authority, Nalbari and proceed to join her n-ew
assignment immediately.

No.Hc.wr-o8/2o24l1878/A. smti sushmita Borpujari, Additional chief Judiciat
Magistrate, Darrang, Mangaldoi is transfened and posted as chief Judichl Magistrate,
Bajali vice Smti Barnani Goswami transferred.

SmtiBorpujari will hand over charge of her court and office to the chief Judicial
Magistrate, Darrang and proceed to join ter new assignment immediately.

4e.HCUEO8l202a/1879/A. Smti Bamati Sarmah, Counse or, Family Court,
Barpeta is transferred and posted as Additional chief Judicial Magistrate, Baksa'vice shri
Baloram Kshetri transferred.

Smti Sarmah will hand over charge of her Court and ffice to the District &
Sessions Judgg Barpeta and proceed to join her new assignment immediately.

@smtiJuriDutta,AdditionalchiefJudicialMagistrate,
llo.lsa_T is _transferred and posted as secretary, District Legal services Ruthortty,
Nalbari vice Smti Sangita Haloi transfened.

smti Dutta will hand over charge of her court and office to the chief Judicial
Magistrate, Morigaon and proceed to join her new assignment immediately.

!oJc-ur-o8/2024l1881/a smti pooja Devi, Additionar chief Judiciar Magistrate,
Dibrugarh is transferred and posted as civil Judge (sr. Div), Dhubri vice strri sharti
Sharma tra nsferred.

smti Devi will hand over charge of her court and office to the chief Judicial
Magistratg Dibrugarh and proceed to join her new assignment immediately.

No.tlC.UI-98/2O24l1882/A. Smti Sabita Bharadwaji, Secretary District Legat
services Authority, udalguri is transferred and posted as Additional chief Judiclal
Magistrate, Dhemaji vice Smti Juma Sinha transfened.

Smti Bhardwaj will hand over charge of her Office to the District & Sessions
Judge-cum-Chairman, District Legal Services Authority, Udalguri and proceed to join her
new assignment immediately.

!o.ilC.VU-O8/?024l1883/A. Shri Ujat Borah, Mditionat Chief Judiciat Magistrate,
Goalpara is transferred and posted as Civil Judge (Sr. Div), Hojai.

shri Borah wirr hand over charge of his court and office to the chief Judiciar
Magistrate, Goalpara and proceed to join his new assignment immediately.

4q+e+I-98/2O24l1884/A,. Smti Arunima Sonowat, Secrebry, District Legat

Fryices Authority, Biswanath chariali is transfened and posted as Additional ch-ief
Judicial Magistrate, Morigaon vice Smti Juri Dutta transferred.
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smu sonowar wi hand over charge of her office to the District & sessions
Judge-cum{hairperson,District tegal services Authority, Biswanath chariali and
proceed to join her new assignment immediately.

No.Hc.wr'o8/2o24lM smti saraswati Johori padun, Secretary District Legar
frvjces Authority,Majuli, is transferred and posted as Additional 

- 'chief 
Judic]al

Magistrate, Lakhimpur, North Lakhimpur vice shri Biswadeep Baruah transferred.

smti Padun will hand over charge of her office to the chief Judicial Magistrate,
Majuli and proceed to join her new assignment immediately.

lo'ttc.vtr-oelzozcl1885/A. smti Monica Boro, Addiuonat chief Judicial Magistrate,
sribhumi.is transferred and posted as Additional chief Judicial Magistrate, tinsuikia vice
Shri Sundeep Kashyap Das transferred.

smti Boro wirr hand over charge of her court and office to the avairabre senior
most Officer in the station and proceed to join her new assignment immediately.

No.Hc.vrr-o8/2o24l1887/A. shri Biswadeep Baruah, Additional chief Judicial
Magistrate, Lakhimpur, North Lakhimpur is transferred and posted as Additional chief
Judicial Magistrate, Dibrugarh vice Smti pooja Devi transferred.

Shri Baruah will hand over charge of his court and office to the chief Judicial
Magistrate, Lakhimpur, North Lakhimpur and proceed to join his new assignment
immediately.

No.HC.VU-08/2O24I1888/A. Shri Iqbal Atam Fanaji, Secretary, District Legat
Services Authority, Karbi Anglong, is transferred and posted as Additional Chief Judicial
Magistrate, Charaideo.

Shri Fanaji will hand over charge of his Office to the District & Sessions Judge-
cum-Chairman, District Legal Services Authority, Karbi Anglong and proceed to join his
new assignment immediately.

No.tlC.WI-O8/2O24l1889/A. Shri Sundeep lGshyap Das, Additional Chief Judicial
Magisfate, Tinsukia, is transferred and posted as Civil ludge (Sr.Div), Sonitpur vice Shri
Motilal Das transferred.

Shri Das will hand over charge of his'Court and Office to the Additional District &
Sessions Judge (FIC) No. 2, Tinsukia and proceed to join his new assignment
immediately.

No.HC.VII-O8/2O24I1890/A.The High Court has been pleased to promote the
following Officers in Grade-III of the Assam Judicial Services to Grade-II of the said
service. They will draw usual scale of pay and other allowances as admissible under the
Rules from the date of assuming charge. They will be on officiation as per the Assam
Judicial Service Rules, 2003 (as amended up to date).

l. Shri Kaustavmani Goswami,
Sub-Divisional Judicial Magistrate (S) No.l,Kamrup (M), Guwahati

-r-
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li. Shri Rupanta Charingia Phukan,
Judicial Magistrate First Class, Kamrup (M), Guwahati.

iii. Smti Pronami Dutta,
Sub-Divisional Judicial Magisuate (M), Margherita.

iv. Shri Diganta Goswami,
Sub-Divisional Judicial Magisfate(M), Kaliabor.

No.HC.uI-O8/2O24I1891/A. Shri Kaustavmani Goswami, Sub-Divisional Judicial
Magistrate (S), Kamrup (M), Guwahati is transferred and posted as Additional Chief
Judicial Magistrate, Goalpara, on promotion vice Shri Ujal Borah transferred.

Shri Goswami will hand over charge of his Court and Office to the District &
Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.

No.HC.VII-O8/2O24I1892/A, Shri Rupanta Charingia Phukan, Judicial Magistrate
First Class, Kamrup (M), Guwahati, is transferred and posted as Mditional Chief Judicial
Magistrate, Golaghat,on promotion vice Smti Surajita Trivedy transfurred.

Shri Phukan will hand over charge of his Court and Office to the District &
Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.

No,HC,VII-O8/2024l1893/A. Smti Pronami Dutta, Sub-Divisional Judicial Magistrate
(M), Margherita is transferred and posted as Additional Chief Judicial Magistrate,
Sonitpur on promotion vice Smti Pompy Chakravarty transfened.

Smti Dutta will hand over charge of her @urt and Office to the Additional
District& Sessions Judge, Margherib, nnsukia and proceed to join her new assignment
immediately.

No.HC.VII-O8/2024l1894/A, Shri Diganta Goswami, Sub-Divisional Judicial
Magistrate (M), Kaliabor is transferred and posted as Additional Chief Judicial
Magistrate, Sribhumi, on promotion vice Smti Monico Boro transferled.

Shri Goswami will hand over charge of his Court and Office to the Additional
Chief Judicial Magistrate, Nagaon and proceed to join hls new assignment immdiately.

No.HC.VU-O8/2O24I1895/A. The High Court is pleased to appoint the following
Officers as Civil Judges (Senior Division) in their respective places of posting as
indicated in the table below:-

sl.
No,

Name of the Officerc District Head-quarterc/
Station

1 SmU Bichitra Dutta Nalbari Nalbari
2 Shri Subhadra Acharyya Cachar Silchar
3 Smti Devi Dhubri Dhubri
4 Shri Ujal Borah Hojai Hojai
5 Shri Sundeep lGshyap Das Sonitpur Tezpur
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No.Hc.vII-o8,2o24l1896/A.Inexerciseofthepowersconferredundersub-
S"ctl* (1) of Section 1o of the Bharauya Nagarik Suraksha Sanhita' 2023'

the High Court is pleased to appoint the following fficers in Grade II of the Assam

Judicial services, as chief ,udiciat Magistrate of the District with Head Quarters as

shown below against their names with effect from the date of assuming charge as

such;-

st.
No,

Name of the Ofricers District Head-quarters/
Station

1 Smti Moitri Dekadoloi Tinsukia Tinsukia

2. Shri Forha n Uddin Choudhu Nalbari Nalbari

3 Smti Monosh reeporna
Khound

Nagaon Nagaon

4 Smti nka Hazarika Nair Golaqhat Golaghat

5 Smti luma Sinha Hailakandi Hailakandi

6 Shri Baloram Kshetri Kamrup (Metro) Guwahati

7 Shri rat Sribhumi Sribhumi

8 Smti Sushmita BorPujari Ba ti Bajali

No.Hc.vu.o8,2o24l1897/Alnexerciseofthepor^,erconferredunde]sub-
ffithe BharauYa Nagarik suraksha sanhita,2023,
tn" iigt 'C;rft is pleased to appoint the iol6wing officers as Additional Chief

irai"iil Magistrate of the Distiict with headquarter as shown below against their

names with effect from the date of assuming charge as such:-

Sl, No. Name of the Officel District Head-quarters/
Station

1 Smti Barnali Sarmah Baksa Baksa

2 Smti Arunima Sonowal Morigaon Morigaon

3 smti Saraswati Johori Padun Lakhimpur North lakhimpur

4 Shri I Alam Fan I Charaideo Charaideo

5 Shri Kaustavmani Goswami Goalpara Goalpara

6 Shri Rupanta Charingia
Phukan

Golaghat Golaghat

7 Smti Pronami Dutta Sonitpur Tezpur

8 Shri Diganta Goswami Sribhumi Sribhumi

No.HC.vII-o8/2o24l1898rA. Smti Fariha Faridi, civil Judge (Jr'Div),Hojai is

i@ge(Jr.DiV)-cum-JudicialMagistrateFirstClass,Diphu,
Karbi Anglong vice Smti Khushboo Damani transferred.

smti Faridi will hand over charge of her court and office to the Additional

District & Sessions Judge, FTC, Hojai and proceed to join her new assignment

immediately.

No.HC.VU-08/2024I1899/A, Shri santanu Kumar Sarma on reinstatement of his

**hc ',. tra"rf"."d 
""d 

p"sted as sub Divional Judicial Magistrate (s), sribhumi vice

Smti Fung Yan Loi transferred.

shri sarma will hand over charge of his c-ourt and office to the chief Judicial

Magistrate, Dhubri and proceed to join his new assignment immediately'
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@ shri Navneet lGshyap, sub Divisionar Judiciary'9i*F!9 (s), Hasingmari, south sarmara, is transfened liro postea 
". 

sro oiuirionuiJudicial. Magistrate (M), Margherita, I rnsukia vice smti pronita Dutta transfened onpromotion.

shri Kashyap will hand over charge of his court and office to the chief JudicialMagisuate, south sarmara and proceed to ioin his n"* 
"rritnr"r,t 

immediatery.

@SmtishahzadiNissatRafiq,sUbDivisionalJUdicial
Iggi:lrlE (s), Goarpara is transferred and posted aiiuu oiviiionar :uoiciar rraagistraG(M), Kaliabor, Nagaon vice shri Diganta Goswami transferred on promouon.

- - smti P6fiq wi hand over charge of her court and omce to the chief JudicialMagisfrate, Goalpara and proceed to join her new ussignmeni immediately.

Io'HC.vJr-O8/ror4l19o2/A smti Dimpy Naroh, sub Divisionar Judiciar Magistrate(s), Barpeta, is transferred and posted as suu bivision.r :rai.i"i lligi.tii.-€;
Golaghat vice Smti Sukanya Gogoi transferred.

smti Naroh wi hand over charge of her court and office to the chief Judiciar
Magistrate, Barpeta and proceed to join her new assignment immediately.

@SmtiFungYanLoi,SubDivisionalJudicialMagistrate(s), Sribhumi is transferred and posted as sub Divisionar Judiciar Magistrate isl,tn-ir""nvice SmU Sibani Dutta already transferred.

smti Loi wifl hand over charge of her court and office to the avairabre senior
most Officer in the station and proceed to join her new assignment immediately.

@Smti-DrihataKakati,SubDivisionalJudicialMagistrate(s), cachar, silchar, is transferred and posted as sub Divisional :uoicial MasistEie rsl,Barpeta vice Smti Dimpy Naroh fansferred.

smti lGkati wifl hand over charge of her court and office to the District &
Sessions Judge, Cachar and proceed to join her new assignment immediately.

!to'Hc.ur-08/r0r4 /19o5/A. smti ranusree Dey, sub Divisionar Judiciar Magistrate
(s),Tinsukia, is transferred and posted as sub Divisionar Judicial Magisfat" rslirrruru"rivice Smti Pranjita Konwar already transferred.

smti Dey will hand over charge of her couft and office to the Addiuonal District
9. Ses_siols Judge (FTC) No.2, Tinsukia proceed to join her new assignmeni
immediately.

@SmtiSukanyaGogoi,sUbDivisionalJudicialMagistrate(s), Golagha! is transferred and posted as sub 6ivisionar Judiciar Nagistra-te til,Tinsukia vice Smti Tanusree Dey trdnsfened.

smti Gogoi wirr hand over charge of her court and office to the Additionar
District & sessions Judge, Goraghat proceed to join her new assignment immediatery.
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No.HC.VII-O8/2O24 /19O7lA. Smti Prateeksha Mohan, Civil Judge (Jr.Div) No.1
Dhubri, is transferred and posted as Sub Divisional Judicial Magistrate (S), No.1
Kamrup (M), Guwahati vice Shri Kaustavmani Goswami transfened on promotion.

Smti Mohan will hand over charge of her Court and Office to the Mditional
DiSrict & Sessions Judge, Dhubri and proceed to join her new assignment immediately.

No.HC,VU-O8/2O24I19O8/A Smti Kaveri Bhattacharyya, Judicial Magistrate First
Class, Kamrup (M), Guwahati, is transferred and posted as Sub Divisional Judicial
Magistrate (S), Goalpara vice SmU Shahzadi Nissat Fafiq.

Smti Bhattacharyya will hand over charge of her Court and Office to the
Additional Chief Judicial Magistrate, Kamrup (M), Guwahati proceed to join her new
assignment immediately.

No.HC.VII-O8/2O24I1909/A. Smti Begum Nazira Ahmed, Civil ludge (lr.Div),
Baksa, is transferred and posted as Civil Judge (Jr.Div) No.1, Goalpara vice Smti
Elizabeth Hazarika transferred.

Smti Ahmed will hand over charge of her Court and Office to the available senior
most Officer in the station and proceed to join her new assignment immediately.

No.HC.VII-O8/2O24I191O/A. Shri Raj Sekhar Duara, Civil Judge (Jr.Div)-cum-
ludicial Magistrate First Class, BokakhagGolaghat is transferred and posted as Civil
Judge (Jr.Div) No.1, Tinsukia vice Smti Manashi Mandal transferred.

Shri Duara will hand over charge of hiscourt and Office to the Additional District
& Sessions Judge, Golaghat and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24I1911/A. Dr.Manashi Neog, Judicial Magistrate First Class,
Sonitpur, Tezpur, is transferred and posted as Sub Divisional Judicial Magistrate (S),
Bongaigaon vice Smtizafreena Begum already transferred.

Dr. Neog will hand over charge of her Court and Office to the available senior
most Officer in the station and proceed to join her new assignment immediately.

No.HC.VII-08/2024I1912/A Shri Pranjit Hazarika, ludicial Magistrate First Class,
Barpeta is transferred and posted as Sub Divisional Judicial Magistrate (S), Hatsingmari,
South Salmara vice Shri Navneet lGshyap transferred.

Shri Hazarika will hand over charge of his @urt and ffice to thechief Judicial
Magistrate, Barpeta and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24l1913/A, Shri Amarjyoti Sonowal, Judicial Magistrate First Class,

Dhubri is transferred and posted as Civil Judge (Jr.Div), No.1, Kamrup (M),Guwahati

vice Shri Anurup Bordoloi already transferred.

Shri Sonowal will hand over charge of his Court and Office to the Chief Judicial

Magistrate, Dhubri and proceed to join his new assignment immediately.

No.HC.WI-O8/2O24I1914/A. Smti Drishtisikha Baruah, Civil Judge (Jr.Div){um-

Judicial Magistrate First Class, Gossaigaon,Kokrajhar is transferred and posted as Sub

p,s
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Divisional Judicial Magistrate (S), Lakhimpur, North Lakhimpur vice Shri Pronab Kumar
Nath already tra nsferled.

Smti Baruah will hand over charge of her Court and Office to the District &
Sessions Judge, Kokrajhar and proceed to join her new assignment immediately.

No.HC.VU-O8/2O24I1915/A Smti Rituparna Sarmah, Civil Judge (Jr.Div)<um-
Judicial Magistrate First Class, Bijni, Chirang is transferred and posted as Sub Divisional
ludicial Magistrate (S),Sonitpur, Tezpur vice Shri Tarkeswar Sinha already transferred.

Smti Sarmah will hand over charge of her Court and Office to the Additional
District & Sessions Judge, BUni, Chirang and proceed to join her new assignment
immediately.

No.HC.VII-O8/2O24I1916/A. Shri Abhishek Mitra, Civil Judge (Jr.Div)<um-ludicial
Magistrate First Class, Charaideo, Sonari is transferred and posted as Sub Divisional
Judicial Magistrate (S), Cachar, Silchar vice Smti Drihata lGhki transfen€d.

Shri Mitra will hand over charge of his Court and Omce to the District & Sessions
Judge, Charaideo and proceed to join his new assignment immediately.

No.HC.VII-O8/2O24I1917/A. Shri Pallab Bordoloi, Civil Judge (Jr.Div)-cum-Judiciat
Magistrate First Class, Kamrup, Amingaon is transfened and posted as Sub Divisional
Judicial Magistrate (S) No.2, Kamrup (M),Guwahau vice Smti Rupashree Deb already
transferred

Shri Bordoloi will hand over charge of his Court and Office to the District &
Sessions Judge, Kamrup, Amingaon and proceed to join his new assignment
immediately.

No.HC.V[-Oa/2024/1918/A. Smti Triza P.M. Baruah, Judicial Magistrate First Class,
Hojai is transferred and posted as Civil Judge (Jr.Div)-cum-Judicial Magistrate First
Class, Kamrup, Amingaon, vice Shri Pallab Bordoloi transferred.

Smti Baruah will hand over charge of her Court and ffice to the Chief Judicial
Magistrate, Hojai and proceed to join her new assignment immediately.

No.HC.VII-O8/2O24I1919/A. Smti nntina Devi Hazarika, Civit Judge (Jr.Div) No.1,
Golaghat, is transferred and posted as Sub Divisional Judicial Magistrate (S), Jorhat vice
Smtisparsita Garg already transferred.

Smti Hazarika will hand over charge of her Court and Office to the Additional
District & Sessions ludge, Golaghat and proceed to join her new assignment
immediately.

No.HC.VII-08/2O24I192O/A Shri Saiten Buragohain, Civit Judge (Jr. Div) No.2,
Kamrup (M), Guwahati is transferred and posted as Judicial Magistrate First Class,
Jorhat vice Srnti Sultana Nazrin transferred.

Shri Buragohain will hand over charge of his Court and Office to the District&
Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.
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No.HC.VU-O8/2O24l1921/A. Smti tGrabi Das, Civil tudge (Jr. Div),Chirang,
Kajalgaon is transferred and posted as Civil Judge (Jr. Div) No.2, Kamrup (M), Guwahati
vice Shri Sailen Buragohain transfened.

SmU Das will hand over charge of her Court and Office to the District& Sessions
Judge, Chirang Guwahati and proceed to join her new assignment immediately.

No.HC.UI-08/2O24lf922lA. Smti Sultana Nasrin, Judicial Magistrate First Class,
lorhat is transferred and posted as Civil Judge (Jr. Div) No.3, Kamrup (M), Guwahau
vice Smti Dikhya Rani Dutta transferred.

Smti Nasrin will hand over charge of her Court and Office to the Chief Judicial
Magistrate, Jorhat and proceed to join her new assignment immediately.

No.HC.VU-O8/2024I1923/A. Shri Priyank Khataniar,Civit Judge (Jr. Div) No.l,
Nagaon, is transferred and posted as Judicial Magistrate First Class, Sonitpur, Tezpur
vice Dr. Manashi Neog transferred.

Shri Khataniar will hand over charge of his Court and Office to the Civil Judge
(Sr.Div), Nagaon and proceed to join his new assignment immediately.

No.HC.V[-O8/2024l1924lA. Smti Elizabeth Hazarika,Civil Judge (Jr. Div) No.l,
Goalpara, is transferred and posted as Special Railway Magistrate, llnsukia vice Shri
Pallav Ranjan Bora transferred.

Smti Hazarika will hand over charge of her Court and Office to theDistrict&
Sessions Judge, Goalpara and proceed to join her new assignment immediately.

No.HC.VII-O8/2024I195 /A. Smti Jilmil Begum, Civil Judge (Jr. Div) No.2-cum-
Judicial Magistrate First Class, Golaghat is transferred and posted as Gvil Judge (Jr.Div)
No.l, Golaghat vice Smti Tintina Devi Hazarika transferred.

Smti Begum will hand over charge of her C.ourt and Office to the Additional
District & Sessions Judge, Golaghat and proceed to join her new assignment
immediately.

No.HC.VII-O8/2O24I1926/A. Smti Dikshya Fani Dutta, Civil Judge (Jr. Div) No.3,
Kamrup (M), Guwahati is transferred and posted as Civil Judge (Jr.Div)-cum-Judicial
Magistrate First Class, Chirang vice Smti lGrabi Das transferred.

Smti Dutta will hand over charge of her Crurt and Office to the District&
Sessions Judge, Kamrup (M), Guwahati and proceed to join her new assignment
immediately.

No.HC.VII-O8/2024I1927lA. Shri Dip lyoti Bez, Civil Judge (Jr. Div) No.2, Dhubri is
transferred and posted as Civil Judge (Jr. Div) No.1, Dhubri vice Smti Prateeksha Mohan
transferred.

Shri Bez will hand over charge of his Court and Office to the Additional District &
Sessions Judge, Dhubri and proceed to join his new assignment immediately.

No.HC.VII-O8/2024I1928/A. Smti Meghali Saikia, Civil Judge (Jr. Div)-cum-ludicial
Magistrate First Class, Gohpur, Biswanath is transferred and posted as Civil Judge (Jr.
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Div)-cum-Judicial Magistrate First Gass, Bijni, Chirang vice Smti Rituparna Sarmah
transfened.

Smti Saikia will hand over charge of hercourt and ffice to the District &
Sessions Judge, Biswanath and proceed to join her new assignment immediately.

No.HC.VU-O8/2O24I1929/A. Shri Dipjyoti Hazarika, Civil ludge (Jr. Div), Hamren,
West lGrbi Anglong, is transferred and posted as Civil Judge (lr. Div), Bilasipara, Dhubri
vice Shri Gitartha Kumar transferred.

Shri Hazarika will hand over charge of his Court and Office to the Chief Judicial
Magistrate, West Karbi Anglong and proceed to join his new assignment immediately.

No.HC.VII-08/2O24I1930/A. Shri Prasurjya Pran Phukon, Cvil Judge (Jr. Div),
No.2, Sonitpur, Tezpur, is transfened and posted as Civil Judge (Jr. Div) No.2, Tinsukia
vice Smti Nidhi Agarwal transfen€d.

Shri Phukon will hand over charge of his Court and Office to the Civil Judge
(Jr.Div) No.1, Sonitpur, Tezpur proceed to join his new assignment immediately.

No.HC.VII-O8/2O24I1931/A. Smti Manashi Mandal, Civit Judge (Jr. Div), No.t,
Tinsukia, is transferred and posted as Civil Judge (Jr. Div) No.2, Sonitpur, Tezpur vice
Shri Prasurjya Pran Phukon transferred.

Smti Mandal will hand over charge of her Court and Office to thecivil Judge
(Sr.Div), Tinsukia and proceed to join hemew assignment immediately.

No.HC.WI-O8/2O24I1932/A. Smti Lipika Roy, Civil Judge (Jr. Div), No.2, Nagaon, is
transferred and posted as Gvil Judge (Jr. Div) No.l, Nagaon vice Shri priyank Khataniar
tra nsferred.

Smti Roy will hand over charge of her Court and Office to the Civil ludge
(Sr.Div), Nagaon and join her new assignment immediately.

No.HC.VII-O8/2O24I1933/A. Shri pallav Ranjan Bora. Special Railway Magistrate,'l'insukia, is transferred and posted as Civil Judge (Jr. Div) No.l, Dhemaji vice Smti
Pallavi loshi transferred.

shri Bora will hand over charge of his court and office to the Additional District
& Sessions Judge FTC No.2, Tinsukia and proceed to join his new assignment
immediately.

No.HC.VII-O8/2O24 /1934/A. Smti princy Aganval, Judicial Magistrate First Class,
Nagaon, is transferred and posted as Gvil Judge 0r. Div) No.2, Nagion vice Smti Lipika
Roy transferred.

smti Agarwal will hand over charge of her court and office to the Additional
Chief Judicial Magistrate, Nagaon and join her new assignment immediately.

!9J!C4lILQaLm2a/1935/A. SmU Nidhi Agarwat,Civit Judge (Jr.Div) No.2, Tinsukia,
is transferred and posted as civil Judge (lr. Div)-cum-Judicial Magistrate First class,
Sonari, Charaideo vice Shri Abhisekh Mitra transferred.

\7
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Srnti AgaMal will hand over charge of her Court and Office to the Civil Judge(Sr.Div),'linsukia and proceed to join her i"* u.iignr";i i-rr"oiututy.

@. Smti .Reeti Goswami, Civil Judge (Jr. Div) No.3,Dhubri, is_transfened and postd as civir Judge (Jr. fit No.r; Dhudi v,; sh;itiip'j;;ti
Bez transferred.

smu Goswami wifl hand over charge of her court and office to theAdditionarDistrict & Sessions Judge, Dhubri and join hlr n"* arrilnrent immediately.

@.ShriGitarthaKumar,CivilJud9e0r.Div),Bilasipara,
Dhubri, is.transferred and posted as Judicial Magistrate rirst ilass, (;rr6'(M);
Guwahati vice Smti Kaveri Bhattacharyya transferred.-

shri Kumar wi hand over charge of hiscourt and office to the Additionar District
& Sessions Judge, Dhubri and proceed to join his new assignment immediately.

No.HQ.WL-Q9{202a,/1939/A. Shri prasoon Sur, JMFC, Hojai, is transferred andpsry as cvil Judge (Jr.Divlcum-JMrc,Bokakhat, Goraghat vice strri Raj sekhar Duira
transfered.

Shri sur will hand over charge of his court and office to the chief Judicial
Magistrate, Hojai and proceed to join his new assignment immediately.

!9JQ,l/II{8-ll!O24l1939/A. Smti Pattavi Joshi, Civit Judge (Jr. Div) No.1, Dhemaji,
is transfered and posted as Judicial Magistrate First class, Hojai vice smti rriza p.M.
Baruah tmnsferred

smti Joshi will hand over charge of her court and office to the avairabre senior
most Officer in the station and proceed to join her new assignment immediately.

NotHq.YII-O8/2O24l1940/A. Smti Khushboo Damani, Civil Judge (Jr. Dtv)-cum-
Judicial Magistrate First class,Karbi Anglong,Diphu is transferred and posted is Civil
Judge (Jr.Div), Hojai vice Smti Fariha Faridi kansferred.

Smti Damani will hand over charge of her Court and Office to the Civil Judge
(Sr.Div), Karbi Anglong, Diphu and proceed to join her new assignment immediately.

No.HC.VU-O8/2024I194UA. Smti Sukanya Hazarika, Judicial Magistrate First Class,
cachar,silchar is transferred and posted as Judicial Magistrate First ahss, Barpeta vice
Shri Pranjit Hazarika transferred.

Smti Hazarika will hand over charge of her Court and Office to the Additional
Chief Judicial Magistrate, Cachar, Silchar and proceed to join her new assignment
immediately.

No.HC.VII-O8/2O24I1942/A. Smti Anjitina Katita, Civit ludge (Jr.Div), Bajali is
transferred and posted as Judicial Magistrate First Oass, Nagaon vice Smti princy
Agarwal transferred.

SmU Kalita will hand over charge of her Court and Office to the available senior
most Officer in the station and proceed to join her new assignment immediately.
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No.Hc.V[-o8r2024r1943rA. Smti Sadhana Kumari. Mandal' Civil Judge (Jr'Div)'

iffi;ffi*f"rr"d;"d po-sted as Civil Judge (Jr.Div)-cum- ludicial Magistrate First

crlit,'G"npri Biswanath vice SmtiMeghali saikia transfened'

SmtiKumariwillhandoverchargeofherCourtandofficetotheDistrict&
sessioni juage, Charaideo and proceed to loin her new assignment immediately'

No.HC.VU-O8/2O24I1944/A. Smti lvotisikha- Choudhury' Deputv B9qittPt
ffi Guwahati is transferred and posted as Civil ludge

i:r.oir1,'ilrtta vice Smli Begum Nazira Ahmed transferred'

smuchoudhurywillhandoverchargeofherofficetotheRegistrarGeneral,
Gauhati High Court and proceed to ioin her new assignment immediately'

No.HC.vU-o8r2o24r1945/A' Shri lyotish. Bharali, Gvil Judge (Jr'Div), South

ilfr.u, ffutrng."rijt ttu*f"""d and posted as Civil Judge (Jr'Div) No.3, Dhubri vice

Smti Reeti Goswami transferred.

shri Bharali will hand over charge of his court and office to the District &

Sessions]udge,southsalmara,Hatsingmariandproceedtojoinhisnewassignment
immediately.

No.HC.UI-O8/2O24I1946/A. Smti Hiramani Baishya, Judicial Magistrate First class,

Da,ranS, ManSaldoi, 
's 

tranifened and posted as Civil Judge (Jr.Div)<um-Judicial

magistflte firi Ctass, Gossaigaon, Kokrajhar vice Smti Drishtisikha Baruah transferred.

smti Baishya will hand over charge of her court and office to the cheif ludicial

Magistrate, Danang, Mangaldoi and proceed to join her new assignment immediately'

No.HC.VII-O8/2024/1947IA. Smti Manisha Das, Judicial Magistrate First Class,

Hojal is tnnsrerred and posted as ludicial Magistrate First class, Dhubri vice shri

Amarjyoti Sono ral transferred.

Smti Das will hand over charge of her Court and Office to the Cheif Judicial

Magistrate, Hojai and proceed to join her new assignment immediately.

No.HC.VU-O8/2O24I1948/A. Shri Nalson Baro, Civil Judge (Jr.Div), Majuli, is

transferred and posted as ludicial Magistrate First class, cachar vice smti sukanya

Hazarika transfened.

Shri Baro will hand over charge of his Court and Office to the available senior

most Officer in the station and proceed to join his new assignment immediately.

No.HC.VU-O8/2O24I1949/A. Shri Kishan Bey, Civil Judge (Jr.Div), West Karbi

Anglong, Hamren, is transferred and posted as Civil Judge (Jr.Div)-cum-Judicial

Magistrate First Class. Hamren, West Karbi Anglong vice Shri Dipjyoti Hazarika

transferred.

Shri Bey will hand over charge of his Court and Ofhce to the Chief Judicial

Magistrate, West Karbi Anglong and join his new assignment immediately.

No.Hc.vu-O8/2o24l195O/A. In exercise of the power conferred under Sub-

Section (3) of Section 10 of the Bharatiya Nagarik Suraksha Sanhita, 2023,

the High Crurt is pleased to invest the belo/t, mentiond Officers in Grade III of the
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Assam Judicial Service as Sub- Divisional Judicial Magistrate and post them as Sub-

Divisional ludicial Magistrate(S) at the station/ headquarter in the district shown

below against their names with effect from the date of their assuming charge as such;-

No.HC.VII-O8/2O24I1951/A.The High Court is pleased to appoint the following
Officers as Civil Judges (Junior Division) in their respective places of posting as
indicated in the table below:-

sl.
No.

Name of the Officers District Head-quarters/
Station

1 Smti Sultana Nasrin Kamrup (M) Guwahati
2 Shri Pallav Ranian Bora Dhemaii Dhemaji
3 Smti Jyotisikha Choudhury Baksa Baksa

4 SmU Hiramani Baishya Kokraihar Gossaigaon

No.HC.UI-O8/2O24I1952/A.In exercise of the power conferred under Sub-
Section (1) of Section 9 of the BharaUya Nagarik Suraksha Sanhita, 2OZl, the
High Court is pleased to invest the following Officers with the power of the Judicial
Magistrate First Class to exercise powers in their respective districts from the date of
joining in their stauons;-

Smti Pallavi Joshi

Smti Anjilina Kalih
Smti Sadhana Kumari Mandal

Shri Nalson Baro

Shri Kishan Bey

The power is percona! to the Officers concerned and may be exercised by
them at any station.

L

ii.

iii

iv

No.HC.WI-08/2o24l1953/A. All the above named Ofricerc are directed to
hand over charge of their respective Courts and Offices immediately and
proceed to join their assignments on or before lOb APril, 2025'

Sl. No. Name of the Officers District Head-quarterc/
Station

1 Smti Prateeksha Mohan Kamrup (M) Guwahati
2 SmU Kaveeri Bhattacha ryya Goalpara Goalpara

3 Dr. Manashi Neog Bonqaiqaon Bonqaiqaon

4 Shri Praniit Hazarika South Salmara Hatsingmari

5 Smti Drishtisikha Baruah Lakhimpur North Lakhimpur

6. Smti Rituparna Sarmah Sonitpur Tezpur
7 SmU Abhishek Mitra Gchar Silchar
8. Shri Pallab Bordoloi Kamrup (R ) Aminqaon
9 Smti Tintina Devi Hazarika Jorhat Jorhat
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No'Jtc.vlr'08/2024/19s4/A. A[ the office]s are directed to send their
Certificates of handing over and taking over of charge to the Registry.

Memo No.HC.VII-O8/2O24I1955-2117 /A
Copv to:-

1. The Director, Judicial Academy Assam for information.

By Order,

Sd.{ Ra*tttw Duarah,
REGISTRAR GENERAT

Dabd 24.03.2025

2. The L.R-cum- Commissioner & Secretary to the Govt. of Assam, Jud.tcial
Department, Dispur, Guwahati for information and necessary action.

He is requested to take necessary steps to invest the foflowing Grade I Judiciar
officers with the powers of District Judge under the provision of section lg of the
Bengal, Agra and Assam Civil Courts Act, 1887 (as amended upto date);-

i. Shri Pijush Pratim Bairagi.
ii. Smti Poli Kataki
iii. Shri Kalyanjit Saikia
iv. Shri Rafique Ahmed Tapadar
v. Shri Ratnadip Bhattacharjee
vi. Shri Jaspal Singh.
vii. Smti Farhana Sultana.
viii. Smti Rashmita Das

He is requested to take necessary steps to invest the following Grade II Judicial
Officers with the powers of Civil Judge (Senior Division) undei the provision of
Section 18 of the Bengal, Agra and Assam Civil Crurts Act, 1gg7 (as amended upto
date);-

t.

ii.
iii.
iv.

He is also requested to take necessary steps to invest the following Grade III
ludicial Officers with the powers of Civil Judge (Junior Division) under the provision
of Section 19 of the Bengal, Agra and Assam Civil Courts Act, 1gg7 (as amended
upto date);-

i. Smti Sultana Nasrin
ii Shri Pallav Ranjan Bora
iii. Smti Jyotisikha Choudhury
iv. Smti Hiramani Baishya

Smti Bichitra Dutta
Smti Subhadra Acharyya
Smti Pooja Devi
Shri Ujal Borah
Shri Sundeep lGshyap Das

3. The Secretary to the Government of Assam, Labour Welfare Department, Dispur,
Guwahati. He is requested to appoint Shri Utpal prasad as presiding Offrcer,
Industrial Tribunal, Dibrugarh.
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4. The Secretary to the Government of Ass.lm, Legislative Departrnent, Dispur,

Guwahati. She is requested to release Shri Patnadip Bhattacharjee from the post of
Member Secretary, Assam State Legal Services Authority, Guwahau and appoint Shri

Debasish Bhattacharjee as Member Secretary, Assam State Legal Services Authority,

Guwahati as recommended.

5. The Principal Accountant General, Assam, Maidamgaon, Beltola, Guwahati for
information and necessary adion.

6. The District and Sessions ludge,-
7. The Principal Judgg Family Court, No. I, II & III, lGmrup, Guwahati/ Cachar,

Silchar/ Barpeta/Dhubri/Nalbari.
8. The Presiding Officer, Industrial Tribunal, Guwahati/ Dibrugarh/Silchar.
9. The Presiding Omcer, Labour Court, Guwahati/ Dibrugarh.
10. The Presiding Officer, STAT & Member, MACT, No.l, Kamrup (M), Guwahati.
11. The Special Judge, Assam, Guwahati.
12. The special Judge, cBI & NIA Assam, Guwahati.
13. The Member-Secretary, Assam State Legal Services Authority, Guwahati.

He is requested to release the following Officers from the post of Secretary,

District Legal Services Authority as per Notification:-

i.
ii.
iii.
iv.

vi.
vii.
viii.
ix.

Shri Forhan Uddin Choudhury
Smti Monoshreeporna Khound
Shri Bidyabrata Acharyya
Shri Devojyoti Bhuyan
SmU Sangita Haloi
Smti Sabita Bharadwaj
Smti Arunima Sonowal
SmU Saraswati lohori Padun

Shri Iqbal Alam Fanaji

Shri Imdad Ahmed
Shri Kiran Lal Baishnab
Shri Pranab Sarma
Shri Rajesh Bodo
Shri Rahul Mehdi
Shri Pompy Chakavarty
Shri Dimbes\,var Taye
Shri Sandeep Kaushik
Smti Juri Dutta

He is requested to appoint the following OfficeG as Secretary, District Legal

Services Authority as per Notification:-

i.
ii.
iii.
iv.

vi.
vii.
viii.
ix.

He is further requested to release the Smti Pronita Morang from the post of
Deputy Secretary, Assam State Legal Services Authority as per Notification'

He is also requested to appoint Smti Dubori Dutta as the Deputy Secretary, Assam

State Legal Services Authority as per Notification.

14. The Member, MACT, No.2 & 3, Kamrup (M) Guwahati/Dhubri/ Nagaon/ Nalbari/

Barpeta/ Silchar/ Sonitpur, Tezpur/Goalpara/Kamrup, Amingaon.

15.TheSpecialJudge,Addl.CBICourt,No'I,II&IU,Assam,Chandmari,Guwahati'
iO. fne i"gittr"r-c-um-principal Secretary to Hontle the Chief Justice, Gauhati High

Court, Guwahati.
Page 25 of 29



17. The Chief Judicial Magistrate_.
18. Shri Abhuit Bhattacharyya, District & Sessions Judge, Darrang, Mangaldoi.
19. shri Dhrupad Kashyap Das, presiding officer, Industrial rribunal I Labour cour!

Dibrugarh.
20. Shri Utpal Prasad, District & Sessions Judge, Majuli.
21. Shri Debasish Bhattacharjee, District & SessionJJudge, Sonitpur.
22. Shri Dibya Jyoti Mahanta, District & Sessions Judge, Golaghat.

?1. !frr! Ppnjal Bora, Presiding Officer, Industriat Tribunat, SiLhar, Cachar.
24. Shri Abu Saleh Badrudduza Laskar, District & Sessions Judge, bima Hasao.
25. Smti sharmila Bhuyan, District & sessions ludge, Lakhimpur, Norttr Lakhimpur.
26. Shri Aminur Pahman, Special Judge, C.B.I, Adaitional Court Irto.g, Guwahati.
27. Smti_Shabnom Choudhury, District & Sessions Judge, Bajali.

?!. !!"ri th.at'aqhukhan Gogoi, Registrar (Vigitance), Cautrati High Court, Guwahati.
29. Shri Paban Chandra Kalita, District & Sessions Judge, Dhubri.
30. Smti Roushan Ara p6hman, District & Sessions Judge, Sribhumi.
31. Shri Dipankar Bora, District & Sessions Judge, tinsukia.
32. Shri Naimuddin Ahmed, District & Sessions Judge, Baksa, Mushalpur.
33. Shri Romen Baruah, District & Sessions Judge, Morigaon.

11. 9Tti Kanchan Newar, secretary Gauhati High court Legar services committee.
35. Shri Kaushik Hazarika, District & Sessions Judge, Dhemali.

19. !hr! P-,jggh Pratim Bairagi, Speciat Judge, C.B.i, Additiodt Courr No. 2, Guwahati.
37. Smti Poli Kataki, Member, MACT, Dhubri.
38. Shri Kalyanjit Saikia, Member, MACT, Nagaon.
39. Shri Rafique Ahmed Tapadar, principal Judge, Family Crurt No.2, Kamrup (M),

Guwahati.
40. Shri Bablu Sutradhar, District & Sessions Judge,West Karbi Anglong,Hamren.
41. shri Ratnadip Bhattacharjee, Member secretary assam state'Legal services

Authority.

J_2. !fr! ]asnat Singh, principat Judge, Famity CouG Barpeta.

11. !hr! S_uji! Kumar Ghosh, Member, MACT No.3, tGmrup (M), Guwahati.
_41. 9rt! Farhana Suttana, Additional District & Sessions :uO-ge, eitasipara, Dhubri.
45. Smti Rashmita Das, Addiuonal Sessions Judge<um-speciai :udge, pOCSO, earpeta
45. Shri Joydev Koch, Additional District & Sessions 1ffCj, fominJr.'
47. Smti Gitali Rabha, Additionat.District & Sessions judge (FIC); Karbi Angtong.
48. Dr. Mahmud Hussain Barbhuiya, Additionar Disuict & sessions Judge, riairikandi.
49. Shri Bhupen Kumar Nath, Additional District & Sessions Judge, Abhayapuri,

Bongaigaon.
50. smti Ipsita Borthakur, Additionar sessions Judge-cum-speciar Judge, pocso,

Nagaon.

11. lrti Tripti Ari, Additional District & Sessions Judge, FTC, Sribhumi.
52. Smti .Chitra Rani Saikia, Additional Sessions :-uOge_cum_special Judge, POCSO,

Tinsukia.
53. Shri Nilkamal Das, Additional District & Sessions Judge, No.2, Nagaon.
54. Shri Mridul Kumar Saikia, Additional DistriC & Sessio-ns :uage, OlOrugarn.
I!. !l'r! lueak Rajab Additionat District & Sessions Judge, Chirang.
56. Shri Pana Dutta, Additional District & Sessions lud96.'
57. Shri Shakti Sharma, Civit Judge(Sr. Div), Dhubri.
58. Shri Imdad Ahmed, Chief Judicial Magisirate, Nalbari.
59. Shri Kiran Lal Baishnab, Civil Judge (5r. Div), Hailakandi.
60. Smti 

_Shivani Handique, ResearctrOfficer, Judicial Academy, Assam.
51. Shri Pranab Sarma, Chief Judicial Magistrate, Nagaon-
62. Shri Ankur Bhuyan, Secretary-cum-negistrar, Offit-ce of the Lokayukh, fus6.53. smti Barnani Gos:wami. chief Judiciar r"tagistrate-cumcivit :uage 1sr.'oiv;, eapti.
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64. Shri Naguib Ahmed, Chief Judicial Magistrate, Golaghat'

OS. irti uo-itri oekadoloi, Civil Judge (Sr'Div), No'l, Cachar-'

os. s'nii Aj"v e"trr.aty, :oini dreiary, Government of Assam' Judicial Department'

Dispur, Guwahati-06
67. Sh;i Motilal Das, Civil Judge (Sr.Div), Sonitpur, Tezpur' --.
oir. ii ri nu"i"" ei"ilma, civiiludge 1si' oiv; t'to':, t<a1n1o (l'!)' Guwahati' . ..

SS. ilti pronit" Norang, oeputy Secieary, Assam State. Legat services Authority'

io. oi. ctr"t""" Khanikar, ctrief Judiclal Magistrate, Sonitpur' Tezpur'

71. Shri Pajesh Bodo, Chief Judicial Magistrate, Sivasagar'

72. Shri Ra-hul Mehdi, Civil Judp (Sr'Div), Nalbari'

zS. ilU Bichitra Dutta, Chief Judicial Magistrate, Tinsukia'. 
.

;;. ilti suutuot Ach'aryya, chief Judicial Magistrate, Hailakandi'

75. Shri Forhan Uodin cnouJhury, Secretari, District Legal Services Authority'

Tinsukia.
zo. imti uonosrrreeporna Khound, secretary, District Legal Services Authority, Baksa'

Zi. Smti Pompy Chikravarty, Mditional Chief Judicial Magistrate' Sonitpur' Tezpur'

ii. sr'rri oi.u"i*ar Taye, Chief ludicial Magistrate, Qthg':. .

ig. srtil.vitnr* Bora,'Joint Registrar (Vigilance), Ga.uh3tj.!-li9h Court' Guwahati'

ilo. oi. p*j" si"na, :oint Regisir; (Recruitmerrtl Gau.haii !-lish 
court' Guwahati'

;i: ;;ii P;G;i. Fiazarika Niir, civit:udge, (1' qi'1, Lakllmpull,North Lakhimpur'

82. Smti Juma Sinha, Additional Chief ludicial Magistrate' Dhemajl'

83. Smti Dubori Dutta, Gvil ludge (Sr'Div), Jorhat'

Aa. ihri S"nO."p xaushit<, Chief Judicial Magistrate, sribhumi'

es. ihii irr.:t buruah, Additional Chief ludicial Magistrate, Dhubri'

il. aili B"d;rKshetii, Additional chief ludicial Magistrate, Baksa'

ei. ilii iliaiiurrivedv, Mditional Chief Judicial Magistrate, Golaghat'

gb. Shri giayu;btuta acharwa, secretary, District Legal Services Authority' Hailakandi'

6: ;ii;i ilJ;jy"ti ehuvun,'s;.r"tarv, oistrict Lesal servicesAuthoritv' lorhat'

So. Srti Sandita Hatoi, Secretary, District Legal ServirFs Authority' Nalbari'

gi. irti Sus[mita Borpujari, naa'itionat ChieiJudicial Magistrate, Darrang, Mangaldoi.

92. Smti Barnali Sarmah, Counsellor, Family Court, Barpeta'
gi. Smti Juri Dutta, Additional Chief Judicial Magistrate, Morigaon'
g+. Srti Pooja Devi, Additional Chief ludicial Magistrate, Dibrugarh'

SS. ilti Satrita anaiawa;i, Secretary, District Legal Sewices Authority' Udalguri'

gO. St ti Ujut Borah, Add'rtional Chief ludicial Magistrate, Goalpara' h:-...---tL
gz. srti i\runima sonowal, secretary, District Legal services Authonty, HEwanam

Chariali.
gg. smu saras,wati Johori Padun, secretary, District Legal services Authority, Majuli.

s9. ilti Monica Boro, Additionai chief ludicial Magistrate, Sribhumi'

i6o.- ir,ri Biswadeep Baruah, Additionat chiefJudiciat Magistrate, Lakhimpur, North

LakhimPur.
101. Shri Iqbal Alam Fanaji, Secretary, District Legal Services Authority' Karbi

102.

103.

Anglong.
it'iiiuiA*p Kashyap Das, Additional Chief Judicial Magistrate,'l'insukia'

ihri Kaustavmani ioswami, sub-Divisionat Judiciat Magistrate (s), lGmrup (M),

Guwahati.
iniinrp""t"Ctt"ringia Phukan, Judicial Magistrate First class' Kamrup (M)'

Guwahati.
irii pionuri Dutta, sub-Divisional Judicial Magistrate (M), 

-Ma.rgherita'
iiiii o'giiE e"i*ahi, sub-Diuitional Judicial Masistrate (M)' Kaliabor'

Nagaon.
smu Fariha Faridi, Civil Judge (lr.Div), Hoiai'

il' dil;; i;;i s"truJ th" th"n' bub bvisionat Judichl Masistrate (M)
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Bilasipara.
109. Shri Nalneet lGshyap, Sub Divisional Judicial Magistrate (S), Hasingmari,South Salmara.
110.
111.
tlz.
113.
114.
115.
116.
lt7.

1r8.
119.

120.
Lzt.
122.
123.

Smti Shahzadi Nissat Rafiq, Sub Divisional rudicial Magistrate (S), Goalpara.Smti Dimpy Naroh, Sub Divisionat :udicial Magistiatffi,'ri*".
:mli lu.l's 

yan Loi, sub Divisionat :uaiciar uiiistmd tii,#Ir,rri.smti Drihata tGkati, sub Divisjonat Judiciat MigiidiJi6;'C.char, Sitchar.Smti Tanusree Dey, Sub Divisional Judiciaf N"riirtiate f#tnsrtia.smti sukanya Gogoi, Sub Divisionat :uaiciar MJsistriiJ[6i,'doragnat.
SmU Prateeksha Mohan, Civit Judge (Jr.Div) N;:i; ffid:i' "
smu Kaveri Bhattachar,!rya, Judicial Magistrate First Class, Kamrup (M),Guwahati.

lpfl^BeOrm lVazira Ahmed, Civit Judge (Jr.Div), Baksa.
snn RaJ sekhar Duara, Civil Judge (Jr.Div)_cum-Judicial Magistrate FirstClass, Bokakhat, Golaghat.
Dr..Manashi Neog, Judicial Magistrate First Class, Sonitpur, Tezpur.
Shri Pranjit Hazarika, Judiciat Magistrate rirst Cfjsi. ti*L.'
lIi t:py:J'. s"nowat, Judiciat uasistrate iirsi-ci;r.,';hilri.
5mo Dnshusikha Baruah, Civil Judge (Jr.Div)-cum_Judicial Migistrate FirstClass, Gossaigaon, Kokajhar.

:.mti SyearJta Sarmah, Civit Judge (Jr.Div)-cum_ludiciat Magistrate FirstQass,Bijni, Chirang.
Shri Abhishek Mitra. Civil Judoe (Jr.Div)-cum-ludicial Magistrate First Class,Charaideo, Sonari.
Shri Pallab Bordoloi, Civil Judge (Jr.Div)-cum_Judicial Magistrate First Class,Kamrup, Amingaon.

:mti Iriza p.M. Baruah, Judicial Magistrate First Class, Hoiai.
smu 

_t 
intina Devi Hazarika, Civil Judge (Jr.Div) No.l, boALnat.

Shri.Saiten Buragohain, Civit Judse tjr. birl rvir.z. rijiliMi Guwahati.
Smti Karabi Das, Civit Judge 1:r. biv),cnirang, frjufs;nl ' ''
smti sultana Nasrin, Judicial Magistiite firsrtfast, joinat

lnrj.elva$ Khataniar, Civit Judge t:r. oivl ruo.i, lvigaon.
smti Etizabeth Hazarika, civit Judge (Jr. Di;) No.i, 6;tpara.
Smti Jilmit Begum, Ovit :uOge 1:r. oiv; ruo.i-cuml:uaiciJ ilagistate Firstqass,Golaghat.

Smti Dikshya Rani Dutta, Civil Juctge (Jr. Div) No.3, lGmrup (M), Guwahati.
Shri Dip Jyoti Bez, Civit Judge (Jr. biv) No.Z,'DhuUri. 

- -- '
Smti Megtali Saikia, Civil Judge (Jr. Div)-cum_Judicial Magistrate First Class,Gohpur, Bi$/vanath.

:ltri Pipjyoti Hazarika, Cvit Judg-e_(Jr. Div), Hamren, West Karbi Angtong.

:Il li._._Ml.lp1 qny591, cr1,ir :uase 1:i. oivl, rv6.z, sonnpur, rezpur.
5ms Manashi Mandal, Civil Judge (Jr. Div), No.1, Tinsukia.
smti_LipikaRoy, Civit Judge (Jr. Div), trto.2, ruagaon.

:hri.Pjlav Ranjan Bora, Speciat Raiiway Uigisf,ate, lnsutia.
smu Pflncy Agarwal, Judicial Magistrate First Class. Naoaon-
Smti Nidhi Aganarat,CMil Judge (Jr. Div) No.2, frnsrjfa.'-- 

'

:Jn!ileeti. cosx,ami, evit Judge (Jr. Div) No:3, Dhubri.
Shri citartha Kumar,Gvil Judge (lr. Div), Bilasipara, Dhubri.
snn pras@n Sur, JMrc, Hojai.
Smti Pallavi Joshi, Civil Judge (Jr. Div) No.1, Dhemaii.
Smti Khushboo Damani, Civil Judge (Jr. Otv!<um_:uOiciat Magistrate FirstClass, Karbi Anglong, Diphu.
Smti Sukanya Hazarika, Judicial Magistrate First Class, Cachar,Silchar.

124.

125.

126.

127.
128.
729.
130.
131.
732.
133.
134.

135.
136.
t37.

138.
139.
140.
t4t.
142.
743.
144.
145.
146.
147.
148.
749.

150
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151.
152.
153.

Smti Anjilina Kalita, Civil Judge (lr'Div), elgli:. .
imu Sainana Kumari Mandal, Clvil Judge (lr'Div)' chararoeo'..

ilti il;i;lkil anoranr,v, oLputv negist'ar oudl)' Guahati Hish court'

Guwahati.
154. sniilvoisrl Bharali, Gvil ludge (lr'Div), so-uth ?lmara' Hatsinsmari'

iil: lrti-iiru..nieurnva, :uoicilt magistrlte First class'. Darrang' Mangaldoi'

ffi: srii rqinitt'a oas, judiclat Magistrate First-class' Hojai'

isl. Shri Nalson Baro, Civil ludge (lr'Div), Majuli' .. -

ffi]: in.i ritt'un Bev, civil ludg; (lr'Div), west Karbi Anglong' Hamren'

159. The Private Secretary to Hon'ble Mr' Justice

Gauhati High Court, Guwahati.

reO.me pio:ect liunuger, Gauniti Hign Court, Guwahati for uploading in the Gauhati

High Court website.
Gauhati High Court, Guwahati.

161.The Administrative Officer (l)
162.The C.A. to Registrar General/ Registrar (Adm n.)/Registrar (Vigilance)/ Registrar

(Judicial)/ Registra r (Estt.)In-Charge, Gauhati High Court, Guwahati.

163.The Deputy Director, Printing & Statonery, Assam Gow. Press, Bamunimaidan,

Guwahati for publicatio n of the Notification in the Assam Gazette.

(Thetistofoffi@,s,hercinaboveisnotne#aityinorderofseniorit'l).

REGISTR,il
GAUHtrTI IIIGTI GOURT' GUIIItrHATI
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